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by saying, "No" to part (a) of the ques-
tion ? We know recommendations have 
been received from the National Council 
of Applied Economic Research. 

SHRI L. N. MISHRA : The answer is 
quite clear, Sir. The answer only says that 
Government have not yet considered the 
recommendations made by the National 
Council of Applied Economic Research. 
In the question it has been asked whether 
we have received the report. I say we have 
seen the report, two reports, one for 
Western India and another for Northern 
India. 

SHRI M. P. BHARGAVA : So am I to 
take it that the reports have been received 
but they have not been considered by the 
Government of India yet ? If so, what are 
the reasons, and when were the reports 
received? 

SHRI L. N. MISHRA : Sir, as you 
know, the National Council of Applied 
Economic Research makes surveys oi so 
many subjects in the country, and so far 
as this subject of Power is concerned, 
they have taken a regional view of the 
position; they have not taken an overall 
view of the country's economy. As I taid, 
they have submitted two reports and we; 
are studying these two reports. 

SHRI M. P. BHARGAVA: What steps 
are being taken by the Government to 
implement the recommendations of the 
Energy Survey Committee, and if no 
steps have so far been taken, at what 
stage it is under the consideration of the 
Government ? 

SHRI L. N. MISHRA : As has been 
earlier stated in the original answer, the 
Report of the Energy Survey Committee 
has been just received and it is under 
study. It is difficult to say anything 
further at this stage. 

SHRI I. K.    GUJRAL :    The   hon. 
Minister is keeoms himself behind very 
vague replies. The Energy Survey Com-
mittee report has been produced by the 
specialists in this nation, and it really 
outlines the progress that the nation can 
make in the next four years.   May I 

ask him if he will give an assurance to 
this House that he will appoint a really 
high-powered committee immediately to 
recommend finally as to what is the out-
line of Government's programme in so far 
as energy programme is concerned ? 

SHRI L. N. MISHRA : It is not possi-
ble for me to give any assurance at this 
stage about the appointment of a high-
powered committee, but I may say that 
the Planning Commission has already got 
a Perspective Division, and the N.R. 
Division also, which have been studying 
this subject. And so far as this report of 
the Committee is concerned, of course it    
will get all the due attention. 

SHIFTING OF DAIRIES 

*565. SHRIMATI LALITHA 
(RAJAGAPALAN) :f 
SHRIMATI TARA RAM-
CHANDRA SATHE: 

Will the Minister of WORKS, HOUS-
ING AND URBAN   DEVELOPMENT 
be pleased to refer to the reply given to 
Starred Question No. 628 in the Rajya 
Sabha on the 15th September, 1965 and 
state : 

(a) whether the details of the regular 
scheme for shifting of dairies from Delhi 
have since been finalised; and 

(b) if so, what are those details ? 

THE MINISTER OF WORKS, 
HOUSING AND URBAN DEVELOP-
MENT (SHRI MEHR CHAND 
KHANNA) : (a) and (b) The Ad-hoc 
(Slum Clearance and Improvement) 
Committee of the Municipal Coroora-tion 
of Delhi set up a Committee in February 
1965, consisting of the representatives of 
the Municipal Corporation of Delhi, the 
Delhi Development Authority, the Delhi 
Milk Scheme and the Ministry of Works 
and Housing to go into the question of the 
pattern of development of ghosi colonies 
(dairies) in Delhi and 

tThe question was actually asked on 
the floor of the House by Shrimati Lalita 
(Rajagopalan). 
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other allied matters. A representative of 
the Delhi Administration was also 
coopted with the Committee. The Com-
mittec has subm tted its report to the 
Commissioner, Municipal Corporation of 
Delhi. The report is to be considered at a 
meeting of the Ad-hoc (Slum Clearance 
and Improvement) Committee of the 
Corporation, to be held shoit- 
ly. 

SHRIMATI LALITHA (RAJAGO-
PALAN): Will the hon. Minister kindly 
say how long this Committee will take to 
consider this matter and when it will be 
finalised ? 

SHRI MEHR CHAND KHANNA : A 
meeting of the Committee is likely to be 
held shortly and it will not take much 
time. 

SHRI SANTOKH SINGH : Could the 
hon. Minister make a very rough estimate 
as to when these dairies are going to be 
shifted from Delhi which have been in 
existence for the last sixteen years or so ? 
May I know if he can make a rough 
estimate as to how much t'me it would 
take to shift these dairies ? 

SHRI MEHR CHAND KHANNA : 
Possibly not in my lfetime but certainly 
within the lifetime of the questioner. 

 

SHRI I. K. GUJRAL : Sir, this problem 
has been engaging the attention of the 
Ministry and of the Civic Body for a 
number of years. The Government has 
invested a substantial sum of money in 
acquiring the land at Jheel Kulanja which, 
I understand, has been re-occupied and 
squated upon. May I know if the hon. 
Minister is now in a position to give an 
assurance to this House now that all three 
years have passed and this scheme has not 
been implemented, he will take over the 
thing from the Civic Body and implement 
it because the health of the town is being 
considerably damaged by the existence of 
these dairies in the heart of the town? 

SHRI MEHR CHAND KHANNA: 
Sir, this Committee was appointed a year 
ago and the persons who formed that 
Committee have been given in the main 
reply. This Committee took some time in 
going round Calcutta and Bom- 
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bay to study all aspects of the matter. 
Their report was received five or six 
months ago. I have taken up the matter 
with the Municipal Corporation. I am 
told that a meeting of the Ad-hoc (Slum 
Clearance and Improvemnt) Committee 
will be held shortly. I have even told the 
Mayor that I am prepared to attend the 
meeting for helping the Corporation to 
come to a definite decision. I have also 
told them that as for the money that 
would be required for the implementation 
of the scheme we shall even try and find 
those funds. I am hoping now that the 
meeting will be held very soon. I am 
taking every possible action to expedite 
the matter. It would not be possible, 
under the Act, for the Corporation to be 
taken over by my Min'stry. It is beyond 
my power and means. 

SHRI M. P. BHARGAVA : Sir, what 
was the basis for the hon. Minister's reply 
when he said : "Not in my life time but 
certainly within the lifetime of the 
questioner." Had he consulted any 
astrologer ? 

MR. CHAIRMAN : Perhaps his own 
estimate. 
SHRI MEHR CHAND KHANNA: 

One of the famous astrologers came to 
see me the other day. 

*566. [The questioner (ShrI Sitaram 
Jaipuria) was absent. For answer, vide 
col. 3329 infra.] 

t [MEDICAL COLLEGE IN M.P. ♦567. 

SHRI V. M. CHORDIA: Will the     
Minister    of     HEALTH     AND 
FAMILY PLANNING be   pleased   to 

state the. name of the place in Madhya 
Pradesh where a medical college is pro-
posed to be started in accordance with 
the desire of the late Prime Minister Lal 
Bhadur Shastri to the effect that in every 
State a medical college should be opened 
in the rural areas ?] 

 
tfTHE MINISTER OF HEALTH AND 

FAMILY PLANNING (DR. SUSHILA 
NAYAR): The Government has not so 
far received any proposal for the opening 
of a new medicai college in Madhya 
Pradesh.] 

t[ ] English translation. 


